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NOTIFICATION
‘The 7th August, 2023

No. LGL 11/2023/52— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XLV OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. XV) ACT, 2023




4282 THE ASSAM GAZETTE, EXTRAORDINARY, AUGUST 07, 2023

* ; N . #Y TR e
iy 2w v Y U

to provide for tha authiorisation and-appropriation of monsys cut of the Consolidated Fund of tha Stata of Assam to.meet the amounta sperilon certain
endces during the Finantial year, 2017-18 In excess of the amount authorised or granted for the sald services.

Ba |t enacted hy the Assam Legislalive Assembly in-the Seventy-fourth Year of the Republic of Indla as follows:

Stiort Title 1, This Act may be-called the Assam Approptiation {No. XV) Act, 2023,

from and out ofthe: ~ amounting i the-apgregete to e sum of Rupsss Two Hundred Sixty Four Crora Forty Sbe Lakh Eighty Nine Thousan
Contsofidated Fund of the Stafe Two Hundred Fourleen shall be deemed to fiave been pald and epplied to meet the amounts spent for defraying the,
of Assam for the financlal year, charges in respectof the seniees specified in cofumn (2)-of e Schiedule: dudng the financial year 2047-18 in-excess of
2017418, the amount aufhcrised-or granted for those services for theyear, -

issue of R5.264,48,89,214.00 2. From and out of the Consolidated Fund of the-Stals of Assam the sums: specified in column (3)-of the »Sdredu!il

3. Th sums desmed to ive been paid-and appled rom-and out of the-Cansoldated Fund of the Staferof Assamsial

Appropriation ba appropriated for the services and purposes expressed in the Schedule 11 relation to the year ending on the Thirly]
First day of March, 2048, .
THE SCHEDULE
{ See Secfions 2and3)
)] 2l ' . I3} _
GrantHo! ‘ | Sums Npt Excoading
ranl o ) , . i '
Sarvices and Purposss Votedbythe | Chargedonthe -
Approprition Assembly | Gonzolidated Fiind Tokal
) Rs. - R, | Rs.
5 [epatméntaf Wellroof Plain Trbes end Revenua] __5b117660300] vool  seitreoo o}
© |Buackward Classes (Bodoland Temitorial Councll) Gapital] 1683512605.00} .00} msmoa.pol
S ] Ravenus OBII76E09.00L .00 ssﬂzssmﬂ
foial : Capital] _ 1682512005.00| opa| teasstancsoo]
|Grand Tatal 2,64,46,80,214,00| 000]  Z544689,21400
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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